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Members a'e hereby inforned that 8r June 2018 is allolted for transacting

Private Members Business as per thc Calendar of Siltings of fte Elev€nth S€ssion

of the Fourteenlh Kerala kgislative Assembly. The business relating 1o Private

Members'Ilills, as per Direction No.l5 of the Hon'ble SPeaker dated May 10,

1993, wiu come up on 8d Junc 2018- The relative precedenc€ of Members entitled

ro move Bills on the alloned day $ill be delermined by ballol. The last date for

giving notice for Bills (with copy olBills) shall be before 5 pm on 2ld May 2018.

The ballot lo determin€ lhe relative Fecedence of hvrte Members' Bills

will be held in the Office of the Deputy Secrctary. Irgislalion (Room No.408,

Assembly Building) at 4.00 pm on 3ln May 2018.

V, K, BABU PRAKASH,

Secrela.y-


